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IN THE CENTRAL ADMINISTRATIVE, TRIBUNAL HYDERABAD BENCH AT HYDERABAD
0.a.10. 220/92.( -
- Date of Crder: 31-3-02,r
Between:

P.N, Gopala Ramana Rao, <~
es Applicant,
and

1. Post Master teneral, :
0/o The Post Master General,
Opp: Jai Hind Talkies, vijayawada.

2. The Chief Post Master General,
0/o the Chief Fost Master General,
Near G.F.C. apids, Hyderabad.

3. Regional Superintendemt of Post Offices,
Guntur Division, Guatur=7,.

.+ Respondents.

For the Applicant: Mr. Meharchand Nori, Advocate «
For the Respondentst Mr. N.R.Devraj, Addl. CGsC,
' r
CORA M3 , , : v
THE HON'BLE MR.R.BALASUBRAMANIAN : MEMSER (apvy) €
! aND
! (‘
THE HONBLE MR.C,J.RCY : MEMBER({JUDL)
\ The Tribunal made the following Order:-
Mr,Meharchand Nori, counsel for the applicant and
Mr,.N,R.Devraj, counsel for the responcents are present., Heard
both she counsed Mr.Nori makes an endorsement that the case may
be Qli?lssed with liberty for tlllng a fresh case in the event ofo-
fresh eakk of action., The casezés ¥ vwithdrawn. is—gismissed, '

’ ‘ Deputy RegistrardiJ

1. The Post Master General,r’ -
'~ 0/0 The Post Master General, Opp: Jai Hind Talkies, Vijayawada.
2. The Chief Post Master Genaeral,
0/0. The” Chief Post Master General, near G,P,C,Abids, Hyd,r —
3. The, regional Superinterident of Post Gffice
Guntur Division, Guntur-7§ _
4, One copy to Mr.Meharchand Nori, Advocate, CAT,Hyd., r

5. One copy to Mr, N, R.Devraj, addl, CUSC.CAT.Hyd. (
6. One spare copy.t
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TYPEL BY COMPARELD wYy
CHECKEL BY APPROVED sy
THE HOK'SBLE Mk, V.C.

AND " . |
THE HOWN'BLE MELE, BﬁLASUBRAI“E—LNIAN sM(A) v

THE HON'BLE MR.T.CR NDRASEKHAR RELDY ;
i . MEMBER{JUDL)

AND /

THE HON'SLE Mi.C.J. ROY : MEMBER{.JUL) -

Dateds 3V 3 -1992./ .

ORDER / JUBGMEND

et

R.A.m.No.

0.A.No. )."LC)/QL_ /

TA . No. : (WP o )

.Admitted and interim directiong
issded o

* Dismissed for e
M.A.‘Orderemj:d.

No order as kg costs






